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S. Stations Name
No.

15 Calcutta

16 Calicut

17 Car N cobar

18 Chand garh (IAF)
19 Cochin (Navy)
20 Coimbatore

21 Delhi

22 Dibrugarh

23 Dimapur

24 Guwahati

25 Gaya

26 Gou (Navy)
27 Gorakhpur (IAF)
28 Gwalior (IAF)
29 Hyderabad

30 Imphal

31 Indore

32 Jaipur

33 Jamma (IAF)
34 Jambagar (IAF)
35 Jodhpur (JIAF)
36 Jorhat

37 Kanpur

38 Khajuraho

39 TLucknow

40 Ludhiana

41 Madras

42 Mangalore

43 Madurai

44 Nagpur

43 Patna

45 Port Blair

47 Pune
48 Raipur

S. Stations Name
No.

49 Ranchi

50 Rajkot

31 Silchar (IAF)
52 Srinagar (IAF)
53 Tezpur

54 Tirupathi

55 Tiruchirapalli
56 Trivandrum
57 Udaipur

58 YVadodara

59 Varanasi

Handling of Cargo at the Sahar Intena-
tional Alrport
*69. SHRI K. M. KHAN: Will the
Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether handling of carge at the
Sahar International Airport has beep en-
trusted to the International Airports Auth-
ority of India;

(b) if so, the reasons therefor;

(c) whether such moye of Government
has agitated the Air
Guild;

(d) if so, the details thereof;

(e¢) whether Government propose to take

stps to end the agitations due to this
handling; and

(f) if so, the details thereof and if not,
the reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI GHULAM NABI
AZAD): (2) and (b) At Btmbay  Airport,
International Airports Authority acts as
the custodian of cargo, while cargo hand~
ling activities are carrisd out by Air India
1td. In order to bring the operations under

India Employees
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a single agency a decision was taken in
May, 1994 to entrust the entire cargo han-
dling operations at Bombay Airport to
International Airports Authority w.a.f.
15-6-94. Implementaion of the decision was,
however, deferred subsequently,

() and (d) The Air India Employees
Guild wag of the view that the proposed
entrusting of entire cargo handling opera-
tions to IAAI would adversely affect the
interest of employees of Air India Limit-

ted.

(e) and (f) With the decision to defer
proposed handing over of entirs cargo
handling activitieg at Bombay Airport to
International Airports Authority of India,
the Guild did pot resort to any industrial
action and there has been not disruption
in the working of cargo terminal at
Bombay Airport.

International Medical Commission’s on the
Spot Study at Bhopal

*70. SHRI RAMACHANDRAN
PILLAL

SHRI M. A. BABY:

Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whether Government’s attention has
been drawn to the letter from  Interna-
tiona] Medical Commission on Bhopal to
the CEO of Union Carbide after the Com-
mission’s on the spot study at Bhopal;
and

(b) if so, what is Government’s reaction
thereto?

THE MINISTER OF CHEMICALS

AND FERTILIZERS (SHRI RAM LAK-
HAN SINGH YADAV): (a) and (b) Gov-
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ernment has not received a copy of the
said letter,

BAT NAw A A oaq ¥ ITHNl
w1 v fasavaq

*71. Aty Adgew @
WA : FuT wwvA WA ag FArd
T T TN

(F) 392 WRw ferx =g
L & gomdl &g & o Suxd
¥ og gw foy auw ga fAiw
@y oA g

(&) =7 I &7 arfer S@urEs
fegar & wR @™ w@ A9 awt
& T Fegar-feam @t waar
HIZT gt ;

() =T FwR AR ¥ fwdr
IHq Fr¥ fslt S st dfad ar
faare ==t & ; i

(=) =fx gi, o acdsaT st
a7 2

I dHaTm W wew ey
(0wt womr wgl) ¢ (W) wR
(&) 31.3.1993 7% I=AT TN
9 & 17 Iowal ¥ golEd wratew
T WRm usw ¥ wafeam §)
ORI 8T ¥ qA® SIEA @ f5Q
g gfifRam, 9 FA IO
Far famm dw ad ¥ foT w3@Aw
gyww grr wfsg fraw earsfeedy
g 9r¢ T ST T faawr ¥
fear T &) (F Wag)

() w0 (7) Far ¥ firls ot
fopar At § 4



